95 Written Answers

(vi) Deficiencies in audit and accounts
which allowed accumulation of huge
outstanding advances.

ENFORCEMENT OF INDIAN PHARMACY
ACT BY STATE GOVERNMENTS

816. SHRI A. D. MANI :

SHRI LOKANATH MISRA :
SHRI M. K. MOHTA : SHRIK. L. N.
PRASAD :

Will the Minister of HEALTH AND
FAMILY PLANNING/zmi®zq 31T uf

17 fadisa q&: be pleased to state :

(a) whether it is a fact that many States
have failed to enforce the provisions of tne
Indian Pharmacy Act; and if so, which are
those States; and

(b) how many qualified pharmacists are
at work in the various chemists shops all
over the country at the present time ?

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FA-
MILYPLANNING) -
‘ Tmem AT 9iT-
(gry fAdw wama §  UsE A&T
Pradesh and Delhi have entorced all the
provisions of the Pharmacy Act, 1948. A
statement giving the detailed information in
regard to enforcement of various provisions
of the Act by the tate Governments is
attached. [See  “ppendix  LXXVIII,
Annexure No. 5].

(b) According to the information received
from State Governments of West Bengal,
Gujarat, Mysore, Bihar, Chandigarh
Administration, Manipur, Tripura, Dadra and
Nagar Haveli, Delhi Administration, Goa,
Daman & Diu, Lacca-dive & Minicoy Islands,
Andamans, Port Blair and Pondicherry, the
number of ! qualified pharmacists at work is
15,861. The State Governments of Uttar
Pradesh j Maharashtra, Bihar and Himachal
Pradesh have stated that information is not !
readily available with them. The remain- i ing
State Governments have yet to report.

PRIMARY EDUCATION

817. SHRI PRANAB KUMAR MUKHERIJEE
Will the Minister of EDUCATION AND
SOCIAL WELFARE/

THAT 491 OIS &equr waEr

[RAJYA SABHA]

be pleased to state :

to Questions 96

(a) whether Government have undertaken
any comprehensive plan for primary education
as pointed out by Shri Siddhartha Sankar Ray,
Minister in charge of Education, in his
inaugural speech at the Conference of All India
Primary Teachers' Federation at Jullundur on
the 2nd October, 1971; and

(b) if so, what are the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE/

(SHRI

foar aar www
FEQ AATHA §  JARAT
D. P.
YADAV) : (a) and (b) The Ministry of
Education proposes to prepare separate plans
for the development of primary education for
each State. Necessary data are being collected.
The intention is to prepare a plan for achieving
universal . primary education as ecarly as
possible and to improve quality.

gfa aen sdiw
AMEAT  Gq7E
1 wfa 8 gz FMA T IO

7T

818. =7 L ]

I

grfy & &; A=
(&) #ar FTHIT T AEW F
AF 9% 97 WAYd A€7 gIFw A

W F am 97 fawiw 57 @) & 9
TUT AR X OFHE Hidwal ®2
9T w £ 7

t(AGRICULTURE PRICE
COMMISSION
818. SHRI J. P. YADAV Will the

Minister of AGRICULTURE/ fg- #
be pleased to state :

(a) what progress has so far been made by
the Agricultural Commission; and

(b) whether Government are considering
the candidature of Shri Ranga ex-M. P. who
has been an active worker and leader of
farmers campaign, for the post of Chairman of
this Commission ?1
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